LOK SABHA DEBATES

LOK SABHA

Thursday 3rd Mav, 1984 Vaisakha 13, 1906
(SAKA)

The Lok Sabha mer at Eleven of the Clock

[MR. SPEAKER in the chair)
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THE MINISTER OF STAT:" OF THE
MINISTRIES OF “DUCATION AND CuU-
LIURE AND SOCIAL WELFARE (SHRI-
MATI! SHEILA KAUL) : (a) to (c) Students
of 1st, 20d, and piefinal year B. Tech. Petro-
leum Enginecring of the Indian School of
Mines, Dhanbad, numbering in all 79, were
on strike from March 29, 1984. The cause
of the strike was apprehension in their minds
that the recent shift in recruitment policy of
O.N.G.C. might adversely aficct their cent
percent absorption in that organisation. The
issue is being discussed with all concerned to
find out 8 solution.
called off by the students with eflfect from
19th April, 1984.
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“Due to uncertainty in the recruitment of
Petroleum Engineering graduates, an inter-
Ministerial meeting of the Ministries of
Home Affairs, Petroleum and Chemicals,
and the Ministry of Education, as well as
ONGC Chairman and ISM representatives
was held on 5.2.1971. in which it was deci-
ded that the ONGC would recruit ali the
Petroleum Engineering graduates. In May
1972, it was again assured by the then
hon, Petroleumn Minister, Shri H.R.
Gokhbale in both the Houses of Parlia-
ment that all the Petroleum Engineering
graduates from the Indian School of
Mines would be absorbed into the ONGC
on graduation. The decision taken in
the inter-Ministerial meeting were appro-
ved by the Planning Commission.”
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MR. SPEAKER : This is what I think; we
can transfer it.

SHRI RAM VILAS PASWAN : Transfer
it to Tuesday.

SHRIMATI SHEILA KAUL :
you.

Thank
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I cannot help you in getting the selection.
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SHRI SAMAR MUKHERIJEE : Will you
talk to the Ministry of Petrolcum and see
that they are all absorbed because they are
committed by their earlier decision ?
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SHRI JAGDISH TYTLER : Since heis
ceferring to the technical colleges, may I
ask a question ?

aeqy wgiag : dwtey ¥ WA, aQ
# 3ET

Increasing Consumption of Liquor in
the Country

°909. SHRI A.K. ROYt:
SHRI K. MALLANNA :

Will the Minister of SOCIAL WELFARE be
pleased to state 2

(a) the names of the States which still
have prohibition in force;

(b) whether consumption of liquor has
shown a trend towards increase all over the
country; and

(c) if so, the details there of ?
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THE DEPUTY MINISTER IN THE MI-
NISTRIES OF EDUCATION AND CUL-
TURE AND SOCIAL WELFARE (SHRI
P.K, THUNGON) : (a) Gujarat

(b) and (c) As per available information, -
the per capita consumption has shown an
increasipg trend in 12 States and decreasing
trend in 3 States. In the remaining 7 States,
there is no significant change in the consum-
ption.

List of States in the three categories is
annexed.

SHRI! A.K. ROY : Prohibition was in
high priority in Gandhiji's model of Swaraj
days. I do not know why does the auction of
liquor take place in the offices the picture
of Gandhiji is hanging ? In Bihar, some
youths objected to distributing licences to the
Liquor shops keeping photographs of Gan-
dhiji; and ultimately the photographs had to
be removed under their pressure.

MR. SPEAKER : Not Liguor :

STATEMENT .
Change in Trend in Per Capita Consumption of Liguor
INCREASENG DECREASING NO CHANGE

1. Andhra Pradesh 1. Kerala 1. Assam

2. Bibar 2. Meghalaya 2. Gujarat

3. Haryana 3. Karnataka 3. Himachal Pradesh
4. Jammu & Kashmir 4. Nagaland

5. Madhya Pradesh 5. Orissa

6. Maharashtra 6. Punjab

7. Manipur 7. Sikkim

8. Rajasthan

9. Tamil Nadu
10. Tripura

11, Uttar Pradesh
12. West Bengal

SHRI AKK. ROY : Itisa very sad thing
that the government swearing in the name
of Gandhiji presents a picture wherein in 12
States the consumption of liquor is increasing
and in three States it is decreasing. 1 know
the Directive;Principles cannot be enforced by
Law. Tbe Directive Principle 47 reads as
follows :

““The state shall endeavour to bring about
prohibition of the consumption except for
_medicinal purposes of intoxicating drinks

ment.

and of drugs which are injurious to
health,”

Should we conclude that most of the
States and the Government of India are pro-
cecdings against the Constitution. The
enforcement of Directive Principles may not
be done by the court of law or by the Parlia-
ment directly, but going against the Directive
Principles ghould be zestrained by the Parlia-
How are we to bring India and ail -





